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Air-condltioniDg in Delhi CiDemas 

7313. Shri Kanwar La! GuPta: Will 
the Minister of bformation and Broad-
casting be pleased to state: 

(a) whethel' Govel'nment are aware 
that the cinemas in Delhi do not use 
their Air-Conditioning equipment or 
LlSe it only to half its capacity; 

(b) whether it is fact that accord-
in" to the licence rules, the cinemas 
al £ required to be air-conditioned or 
prr.perly air-cooled; 

(c) whether it is also a fact that 
thf' staff of the Entertainment Tax 
Department of Delhi is in collusion 
with them; 

id) the number of times the Enter-
tainment Tax Department have 
challaned the Cinemas during the last 
one year; and 

( e) the steps taken to force the pro-
,Prietors of tHe cinemas to Have their 
cinemas aiJ'-conditioned or properly 
nir-cooled? 

The Minister of Informatioll and 
Broad('asting (Sbri K. K. Shah): 
(a) No, Sir. Enquiries with the Delhi 
Administration indicate that they have 
received no such complaint. 

Po J Unrle;' the D"lhi Cincl1atogrnph 
Rules J 953, it is not obligatory for 
cinema houses to be air-conditio"ned or 
• ur-cooled; but necessary provision 
uisb for their proper ventilation, 
which has been done. 

(e) No such instance has come to 
the notice of the Government. 

(d) and (e). The question does not 
.. rise. 
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Allegations against Commandant, 
C.O.D., JabaJpur 

n15, Shri S. M. Banerjee: 
Shri Um.anatb: 
Sbri J. M. Biswas: 
Sbri Madbu' Limaye: 

W ill the Minister of Defence be 
pleased to state: 

(a) whether Special Police Esta· 
blishment has completed the enquiry 
into the allegations against the Com· 
mandant. C,O.D" Jabalpur; 

(b) if so, the findings thereof; and 

(') the action bken against the 
C'Jmll12.nd,mt? 

The Minister of Defence (Shri 
Swaran Singh): (a) to (c). The Spe • 
cial Pulice ~. i l.i. ~l . . . h ... ve conl-
pIe ted their investigation into cer· 
tain allegations against the Com-
mandant. The report of the Special 
Police Establishment is under consi-
deration in conSUltation with the Cen-
tral Vigilance Commission, FUrther 
action Will be taken in the hght of 
the advice of the CommissiOn. 

It will not be in public interest to 
disclose the findings of the Special 
Police Establishment. 




